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jvir Guriar proxy for Sh. Tanveer Ahmed, counsel
&L

Shiri Horich Moon —coiincal for regnondenis
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Though the maiier was fixed for hearing on 23.12.2010, but on

consent of the parfies, the matteris iaken up foday.

Learmed proxy counsel for the applicant submits that he has

moved an MA seeking permission 1o withdraw the ( ‘A




